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POItlDI of GourD.eDt omeen to public 
• edor oDderta'iep 

2934. SHRI Y ASHWANTRAO 
GADAKH PATIL: Will the Minister of 
INDUSTRY be pleased to state: 

(a) whether it is pro pOled to discont-
inue the transfer of Government officers 
on deputation to the public sector under-
takings; aDd 

(b) if so, the detaiJt thereof and the 
realons therefor? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO): (a) and (b) 
In March, 1985 the Government issued 
instructions banning deputation of Gover-
nment officers to public enterprises. 
According to tbe.e orders, Government 
officers cannot go on deputation to public 
undertakings except tbe cases which were 
specially exempted by Government from 
tbe purview of the Rule of Immediate 
absorption. 

Time ror agricultural program mes 00 

Doordarshao 

2935. SHRI V. SOBHA.f'.tADREES-
WARA RAO: Will the MIDlster of 
INFORMATION AND BROADCAST-
1NG be pleased to Slafe . 

(a) whether Government propose to 
Increase the lime allocafed to agricultural 
programmes on Doordarshan for the 
benefit of (armers to acbleve h'lber 
aaricultural pr()dUdion, particulally in the 
production of ollseeds and pulses; and 

(b) if not, tbe reasons therefor? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF 
INFORMATION AND BROAD-
CASTING (SHRI H. K. L. BHAGAT): 
(a> Ind (b) All Dooldarshan Kendras 
iDcludine INSA T Kcodras are rquJafJy 
teleclstlni agricultural programmes in the 
IIDauale of tbe area. There IS no proposal 
to increlse the .eJtca~t "IDle of such 
prOII.romes at preStlll as the prc!c:nt 
Irr.naemenl IS considered adequate. 

Criteria for Dew Ptlblic call oftico I • 
r.r.' areas 

2936. SHRI V. SOBHANADREBS_ 
W ARA RAO: Will the MIDister of 
COMMUNICA TIONS be pleated to 
Itate : 

(a) tbe criteria followed for sanction-
ing new public call office io rural area; 

(b) whether Government propose to 
relax the rule relating to minimum 
populafion of tbe village from present 
level of 5000 to 3000 to benefit more 
viJ1ales wbich do not have telepbooe 
facility rigbt now: 

(c) if so, the action taken in fbis 
regard; aDd 

(d) if not, the reasoos therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI GIRIDHAR GOMANGO): (al 
The Department bas formulated'a bexaao-
na) policy under which country bas been 
devided into bexagoDtt of 5 km. sides each 
and It IS planned to plovidc at least ODe 
long Disfance public telephone OD fully 
~ub8ldiaed basis at the PrinCipal village in 
each such hexapon. 

(b) No. Sir, there is no sucb proposal. 

(C) Does not arise. 

(d) Due to limited resources, the fint 
priority bas been liveo to provision or 
teJccom facilities in "No T e'ephone" 
hexaloDs. Tbe question of provision of 
this facihty to other villages will be COD-

sldered later. 

Settiog up of "Salt Model and Research 
Statio a" I. ADAr. Pradesb 

2937. SHRf V. SOBHANADREES-
WARA RAO: Will the MiDlster 01 
INDUSTRY be pleased to state: 

(a) whether Government propose to 
set up a "Salt Mode) aod Research 
Station" in the cOlsla' Andhra Pradesh; 




